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Shri Koya: May I know what ar-
rangements the Government have got
to verify the circulation figures and
to find out whether bogus claims are
being made about the circulation?

Shri Satya Narayan Sinha: I have
already said that the Directorate of
Inspection is being strengthened and
therefore we have sought the help of
the Finance Ministry, the State Gov-
ernment and also the Home Ministry.
I have detaileq al]l these things.
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Soldiers, Sailors and Airmea’s Beards
4.

*700.J Shri Rishang Keishing-
“_ Shri Vishwa Nath Pandey:

Will the Minister of Defemce be
pleased to state:

¢ta) whetker it is a fact that Gov-
ernment have taken steps to
strengthen and revitalise the Soldiers,
Sailors and Airmen’s Boards;

(b) if so, the various steps taken;
and

(c) the extent to which the steps
so taken have been implemented?

The Deputy Minister in the Minis-
try of Defence (Shri D, R, Chavan):
(a) Yes, Sir.

(b) and (c). A statement contain-
ing the required information is laid
on the Table of the Housec.

STATEMENT

The following steps have becn
taken to strengthen and revitalise the
Soldiers’, Sailors’ and Airmen’s Board
organisation:—

(i) Five new District Soldiers’,
Sailors’ and Airmen’s Boards
have been started in 1963 at

Alwar, Sikkar, Churu, and
Kota in Rajasthan and
Mahasu in the Himachal Pra-
desh.

(ii) Three Class II District Sol-
diers’, Sailors’ and Airmen’s
Boards, viz. Aijal and Shil-
long in Assam and Rewa in
the Madhya Pradesh, have
been upgraded to Class I.

(iii) 61 posts of welfare workers
have been sanctioned in the
States of Punjab, Rajasthan,
Madras, Maharashtra and
Uttar Pradesh, on an experi-
mental basis to attend to the
welfare of ex-servicemen,

(iv) The State Governments have
been requested to appoint
whole-time officers as Secreta-
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ries of the State Boards in
place of part-time or ex-officio
Secretaries and also to revita-
lise the District Boards in the
State. Replies from the State
Governments on the action
taken by them in the matter,
are awaited,

(v) In response to requests made
by the Central Government to
all State Governments|Union
Territories, the Soldiers’.
Sailors’ and Airmen’s Board
organisation has been made
permanent in eight States
and three Union Territories,
viz, Andhra Pradesh, Assam,
Bihar, Kerala, Mysore, Pun-
jab, Rajasthan, West Bengal,
Himachal Pradesh, Manipur
and Tripura. The Govern-
ment of Gujarat and the Delhi
Administration have accepted
the proposal in principle,
Final replies from the re-
maining State Governments
are awaited:

(vi) Additional staff has been
sanctioned in a number of
District Soldiers’, Sailors’ and
Airmen’s Boards, particularly
in Punjab and Rajasthan,
where recruitment is heavy.

Shri Rishang Keishing: May I know
when the Central Government made
a request to the State Governments
and the Union territories to make the
Soldiers, Sailors and Airmen’s Board
permanent, and whether there has
not been delay on the part of the
State Governments to comply with
the request?

Shri D. R. Chavan: So far as mak-
ing the employees of the Board per-
manent, we wrote to the vario_us
States, and so far, the States of Andhra
Pradesh, Assam, Bihar, Kerala,
Mysore, Punjab, Rajasthan, West
Bengal, Tripura, Manipur and Hima-
chal Pradesh have made the District
Soldiers, Sailors and Airmen’s Board
organisation permanent departments
of the State.
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Shri Rishang Keishing: What is the
expenditure likely to be incurred for
appointing whole-time officers as
Secretaries of the State Boards and on
schemes to revitalise the District
Boards in the States and how will
it be met?

Shri D. R. Chavam: So far as the
employees of the State Boards are
concerned, they are employees of the
State Governments, and their pay and
allowances, etc.,, are paid by the
States themselves. So far as the Dis-
trict Boards are concerned, the
expenditure that is incurred is shared
by both—50 per cent by the State
Government and 50 per cent by the
Board.
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Mr. Speaker: He wants to

whether INA  personnel are
included.

Shri D. R. Chavan: The boards are
meant for all the ex-servicemen,
including INA.

know
also

Shrimati Sharda Mukerjee:
reccived complaints that far from
operaling efficiently in some of the
districts, the Board cfficerg there are
liable to mislead some of the illiterate
widows and families of ex-servicemen
and sometimes take false receipts
from them. I would like to know
whether the Government is aware of
this and whether they are doing
something to check it.

Shri D. R. Chavan: So far we are
not aware of this. But if the hon.
Lady Member passes on those comp-
laints to us, we will look into them.

I have

Shri Ramachandra Ulaka: May I
know what ig the criterion for ap-
pointment of whole-time officers as
Secretaries of the State Bcards and
how many State Boards have already
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appointeq whole-time officers as Sec-
retaries?

Shri D. R, Chavan: We have made
requests to them to appnint Secreta-
ries of the Board as whole-time offi-
cers. We are awaiting their reply.

Shri Hem Raj: Formerly tnere were
welfare officers in the Boards in most
of the States and they were removed
May 1 know whether there
is any proposal with the Government
to appoint more welfare officers?

Shri D. R. Chavan; This information
is contained in the statement itself.
We have appointed so far 61 welfare
officers.
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Shri Sham Lal Saraf: Besides look-
ing {o the welfare of the sailors,
soldiers and airmen, may I know
whether it is contemplated tc provide
some more work to thesc Boards and
if so, of what nature?

Shri D. R, Chavan: It includes
sailors, soldiers and airmen.
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Shri D, R, Chavan: All these Boards

will render all types of help to the
ex-servicemen and the widows.

Shri Basappa: May I know whether
representation for the ex-servicemen
has been given on these Boards?

Shri D. R. Chavan: Yes, Sir.

Shrimati Savitrl Nigam: In the
statement, it hag been mentioned that
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61 posts of welfare officers have bcen
created. May I know what would
be the area of operation of these
welfare officers and whether any
funds have been placed at their dis-
posal?

Shri D. R. Chavan: The area of
operation would be the area that is
covereq by the Boards. Regarding the
funds, I have already mentioned that
the expenditure on these officers
would be shared in the ratio of fifty-
fifty.

Pindi-Peking Highway

+
Dr. L, M Singhvi:
Shri Prakash Vir Shastri:
Shri Maheswar Naik:
Shri Hari Vishnu Kamath:

*701.

Will the Prime Minister be pleased
to state: i

(a) whether his attention hag been
drawn to reports that Pindi and
Peking are being linked by a Highway
and that the proposed Highway will
be completed by 1965;

(b) whether Government are aware
of the areas through which this High-
way will pass, and whether this would
trespass through any territory belong-
ing to or claimed by India; and

(c) whether Government have takea
any steps to assert India’s rights on
those territories either through diplo-
matic correspondence or otherwise?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) Government
have seen reports in the Press regard-
ing a proposed Highway linking
Rawalpindi with Peking.

(b) Although details regarding the
proposa] are not known, it is a fact
that Pakistan has no frontier with
China and any such Highway will
necezsarily have to pass through the
Indian territory of Kashmir which is
at present illegally held by Pakistan.





